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I.A. No. 2 in Cvil Appeal No. 3266 of 2001@@
(6000000000000000000000000000000000000000000;

KENDRI YA VI DYALAYA SANGATHAN & ORS. Appel I ant (s)
VERSUS

RAM RATTAN YADAV Respondent (s)

( Wth Appln(s). for early hearing and office report )

Date : 08/02/2002 This Appeal was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR. JUSTI CE SH VARAJ V. PATIL
HON BLE MR, JUSTI CE Bl SHESHWAR PRASAD S| NCH
For Appellant (s) M. S. Raj appa, Adv.
For Respondent (s) M. Prakash Shrivastava, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
...... L........T.......T.......T.......T.......T............T....3d
No orders.
(T.1. Rajput) (Shel l'y Sengupt a)
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